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'UaoideDoe of excol. metorinl arc as 
'~1ol1ow. :-

(0 Introduction of positive bluery 
mctor\ol in cross bar ex-
chaDles. 

(H) Provision of automatic switch 
over of day and nigh t tariffs. 

(iii) Reduction of forced release 
period on called subscriber 
held condition from 1 to 2 
minutes to 10 to 20 seconds 
in case of subscriber dialled 
trunt cal Is. 

(Iv) Introduction of SOO milli 
seconds delay in trunk auto" 
matic exchanges for recogni. 
tion of caned subscribers 
answer condition. 

(v) Routine testing of subscribers 
meters. 

(vi) Sealing of meters. 

(vii) Locking of Meter Rooms. 

(viii) Restriction of entry into 
M.D.F. Room. 

Ox) Loctinl of D.Ps. 

(a) Raising of D.Ps. 

(xi) Formation of mobile vigilance 
Iquards. 

Industrial Licensing 

S3S. SHRI B. V. DESAI: 
SHRI V. S. VIJAYA· 

RAGHAVAN : 

Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be plealed 
to state: 

(a) whether Government havo 
! conlidered the question of liber.Usa .. 

tioll of decision ot . indu.trial.. licon .• bJ8 
and decentralisation of deciaioq-
mak.ing ; 

(b) if so, tho mtjor chan". 
undertaken by Government in the 
matter; and 

(c) the number of cases still pend· 
ing with Government for issue of 
industrial IicclDce ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
ARIF MOHAMMAD KHAN) : (a) and 
(b): Government have already taken 
sever1J measures to liberalise industrial 
policy; streamlino industr'ial Jicensing 
procedures and decentralise the decision 
making. No licence is required for 
setting up assets in land.. buiJdina and 
pJant aDd machinery upto Rs. 5 crores .. 
subjeet to certain conditions. With a 
view to encourage larger volume of 
production and to provide flexibility to 
the manufacturers to adjust tbeir pro-
duct-mix depending upon the market 
demand, schemes of broad· banding 
have been announced in respect of tho 
following industries:-

(i) Machine tools ; 

otorlse two-wheelers: (1'.·\ M . d 

(iii) Motorised 4-wheeler vehicles 

(iv) Paper and pulp; 

(v) Chemical, pharmaceutjcal .. 
petro· chemical, fertilizer 
machInery industry. 

25 industries have been de-Jjceoaed 
in respect of which DO indultrial 
licence will be required by DOD-MRTP! 
Don-FERA companies and they will 
only be registered with tbe QODcerocd 
technical authority, Uko D.G.T.D. 

(c) 946 applications for industrial 
1 icc nce arc ptndina 88 00 16th March 
1985. ' 




